N\

Sub.:-Regarding Quotation for Books and General Books (Law & Literature).
Sir/fMadam,

You are requested to send the quotation for the Latest Editions of Books and
General Books (Law & Literature) mentioned in the enclosed list. The complete

quotation in all respect be put only in Tender Box placed in Judges’ Library, Seventh

Floor, South-West District, Dwarka Courts Complex, New Delhi on or before

14-12-2022 (Wednesday) at 4:00 p.m., which will be opened in the presence of

representatives of the Publishers/Suppliers/Vendors on the same day i.e. 14-12-2022

(Wednesday) at 4:00 p.m. in Judges’ Library, Seventh Floor, South-West District,

Dwarka Courts Complex, New Delhi, failing which it will be presumed that you are not

interested in sending the quotation for Books and General Books (Law & Literature).

You should quote the rates of the Latest Edition of Books and General Books

(Law & Literature) for which you are not required to submit the Sample(s).

Thanking you,

Yours faithfully,

M—

(JAI BHAGWAN)
Branch Incharge/Sr.JA Library on behalf of
Chairperson Centralized Library Committee
Enclosure:- As above.




LIST OF 399 BOOKS AND GENERAL BOOKS (LAW & LITERATURE)

S. |NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
NO. |BOOKS (LAW & LITERATURE) COPIES
1 |ADMINISTRATIVE LAW H.W.R. WADE AND C.F. 1
FORSYTH
2 |INDIAN ADMINISTRATIVE LAW KAGZI AND M.C. JAIN 1
3 |ADMINISTRATIVE LAW S.P. SATHE 1
4 |ALTERNATIVE DISPUTE RESOLUTION [MADABHUSHI SRIDHAR 1
5 |ALTERNATIVE DISPUTE RESOLUTION|P.C. RAO, ED. 1
6 |CASE AND MATERIALS ON A.K. BANSAL AND O.P. 1
ARBITRATION AND CONCILIATION CHADHA
ACT, 1996
7 |LAW OF ARBITRATION AND AVTAR SINGH 1
CONCILIATION
8 |LAW OF ARBITRATION AND N.D. BASU 1
CONCILIATION
9 |LAW OF ARMS AND EXPLOSIVES SAXENA AND GAUR 1
10 |INDIAN ARMY ACT L.P. 1
11 |BAIL OR JAIL SANDEEP BHALLA 2
12 |LAW OF BAILS, BONDS AND ARREST |P.K. MAJUMDAR AND 2

R.P. KATARIA




S. |NAME OF THE BOOK/AND GENERAL |(AUTHOR NO.OF
NO. |BOOKS (LAW & LITERATURE) COPIES
13 |LAW OF BAILS AND REMAND Dr. AWASTHI 2
14 |LAW OF BENAMI P.S. NARAINA 2
15 |TREATISE ON THE JUVENILE VED KUMARI 1
JUSTICE ACT
16 |LAW RELATING TO JUVENILE R.N. CHOWDHARY 1
JUSTICE IN INDIA
17 {WHEN CHILDREN KILL CHILDREN DAVID A. GREEN 1
18 |CHILD LABOUR V.K. DEWAN AND 1
VARSHA CHANDRA
19 |CHILD VICTIMS OF CRIME: M.C. GUPTA AND K. 1
PROBLEMS AND PERSPECTIVES CHOCKALINGAM, ED.
20 [CHILD LABOUR IN INDIA: A POLITICO |Dr. ASHHAD AHMAD 1
LEGAL STUDY
21 |[THE SEXUAL EXPLOITATION OF SETH L. GOLDSTEIN 1
CHILDREN
22 |CHILD SEXUAL ABUSE AND THE LAW [MAHARUKH 1
ADENWALLA
23 |ADOPTION IN INDIA: POLICIES AND  |VINITA BHARGAVA 1
EXPERIENCES
24 JUVENILE JUSTICE: LAW AND HAQ CENTRE FOR 1
PRACTICE CHILD RIGHTS
25 |A HANDBOOK FOR THE PRATIDHI 1
STAKEHOLDERS ON WORKING WITH
CHILDREN IN NEED OF CARE AND
PROTECTION AND CONFLICT WITH
LAW
26 [CONFLICT OF LAWS ADRIAN BRIGGS 1




S. |[NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
NO. [BOOKS (LAW & LITERATURE) COPIES
27 |CONFLICT OF LAWS J.H.C. MORRIS 1
28 |WORKING A DEMOCRATIC GRANVILLE AUSTIN 1
CONSTITUTION
29 |CONSTITUTIONAL LAW OF INDIA DURGA DAS BASU 1
30 |SHORTER CONSTITUTION OF INDIA |DURGA DAS BASU 1
31 |CONSTITUTIONAL LAW OF INDIA H.M. SEERVA| 1
32 |LEGAL AND CONSTITUTIONAL M. RAMA JOIS 1
HISTORY OF INDIA
33 [CONSTITUTION OF INDIA P.M. BAKSHI 1
34 |CONSTITUTION OF INDIA V.N. SHUKLA 1
35 |INTRODUCTION TO THE STUDY OF |A.V. DICEY 1
THE LAW OF THE CONSTITUTION
36 [BANK FRAUD! PREVENTION AND B.R. SHARMA 1
DETECTION
37 |LAW OF NEGLIGENCE DEFICIENCY IN|R. CHAKRABORTY 1
SERVICE AND MEDICAL NEGLIGENCE
38 |LAW OF CONSUMER PROTECTION IN |P.K. MAJUMDAR 1
INDIA
39 |LAW OF CONTEMPT OF COURTS K.J. AIYAR 2
LEGISLATURE AND PUBLIC SERVANT
40 |CONTEMPT OF COURT J.D. KAPOOR 2




S. |NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
NO. |[BOOKS (LAW & LITERATURE) COPIES
41 |CONTEMPT LAW CASEBOOK MAHINDER NARAIN 2
42 |CONTEMPT OF COURTS ACT IYER 2
43 |BANKING LAW AND PRACTICE IN M.L. TANNAN 1
INDIA
44 |BANKING LAW AND THEORY AND S.N. GUPTA 1
PRACTICE
45 |LAW OF BANK GUARANTEE, B.C. MITRA 1
COUNTER GUARANTEES ETC.
46 |CONTRACT LAW ELLIOT AND QUINN 1
47 |CONTRACT R.K. BANGIA 1
48 [FRUSTRATION OF CONTRACT M.A. SUJAN 1
49 |LAW OF CONTRACT AND SPECIFIC |A.C. MOITRA 1
RELIEF
50 |SALE OF GOODS ACT A. RAMAIYA 1
51 |PRINCIPLES OF MERCANTILE LAW  |R.K. BANGIA 1
52 |THE MODERN LAW OF UNJUST GERARD MCMEEL 1
ENRICHMENT AND RESTITUTION
53 |COMPETITION LAW IN INDIA ABIR ROY AND JAYANT 1
KUMAR
94 |PRINCIPLES OF EQUITY WITH M.P. TANDON 1
TRUSTS AND SPECIFIC RELIEF
55 [EQUITY, TRUSTS AND SPECIFIC B.M. GANDHI 1

RELIEF




S. |NAME OF THE BOOK/AND GENERAL |(AUTHOR NO.OF

NO. |BOOKS (LAW & LITERATURE) COPIES

56 |GUIDE TO TAKEOVERS AND SRIDHARAN AND 1
MERGERS PANDIAN

57 [DOMESTIC ENQUIRES MARKENDEY KATJU 1

58 [LAW OF CONFIDENTIAL REPORTS V.S. BHANOT 1
FOR GOVERNMENT SERVANTS

59 |LAW RELATING TO DEPARTMENTAL [RAMACHANDRA RAO 1
ENQUIRES FOR GOVERNMENT
SERVANT

60 |PREVENTION OF CORRUPTION ACT |SETH AND CAPOOR 5

61 [CORRUPTION AND BRIBERY ANAND PRASAD SINHA 5

62 |COMMENTARY ON PREVENTION OF |RAMACHANDRA RAO 5
CORRUPTION, 1988 A TREATISE ON

63 [CODE OF CIVIL PROCEDURE C.K. THAKKER 2

64 [CODE OF CIVIL PROCEDURE MULLA 2

65 |KEY TO NEW PROVISIONS CIVIL J.R. MIDHA 2
PROCEDURE

66 (CIVIL PROCEDURE C.K. TAKWANI AND C.K. 2

THAKKER

67 |CRIMINAL PROCEDURE R.V. KELKAR 2

68 |CRIMINAL PROCEDURE P.C. SARKAR 2

69 |CODE OF CRIMINAL PROCEDURE WOODROFFE 1

70 [CRIMINAL TRIALS B. MALIK 1




S. |[NAME OF THE BOOK/AND GENERAL [AUTHOR é'é)é?;s
NO. |BOOKS (LAW & LITERATURE)
71 |CRIMINAL MINOR ACTS SARKAR 1
72 |CRIMINAL MAJOR ACTS S. RAMAKRISHNA 1
73 |CRIMINAL INVESTIGATION HANS GROSS 1
74 [LAW OF CRIMINAL APPEALS, B.N. BANERJEE 1
REVISIONS, REFERENCE AND
REVIEW
75 |INDIAN PENAL CODE P.V. RAMAKRISHNA 2
76 |COMMENTARY ON IPC K.D. GAUR 1
77 |FOOTWEAR IMPRESSION EVIDENCE [WILLIAM J. BODZIAK 1
78 |FORENSIC BALLASTIC IN CRIMINAL _|K. KUMAR 2
JUSTICE
79 |FORENSIC SCIENCE IN CRIMINAL B.R. SHARMA 1
INVESTIGATION AND TRIALS
80 |[FORENSIC ENGINEERING KENETH L. CARPER 1
81 |CASES AND MATERIAL IN CRIMINAL _|ALLEN 1
LAW
82 [CRIMINAL MANUAL M.R. MALLICK 1
83 |RESTORATIVE JUSTICE GERRY JOHNSTONE 1
84 |ORGANISED CRIME PRAFULLAH PADHY, 1
ED.
85 |MAPPING CRIMINAL JUSTICE PRAMOD KUMAR AND

DELIVERY IN INDIA

RAINUKA DAGAR




S. [NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
NO. |BOOKS (LAW & LITERATURE) COPIES
86 [JUSTICE AS FAIRNESS JOHN RAWLS 1
87 |CRIME, VICTIMS AND JUSTICE P. MADHAVA SOMA 1
SUNDARAM, ED.
88 [CRIMINOLOGY AND PENOLOGY S.M.A. QADRI 1
89 |LAW OF DEFAMATION AND MEHROTRA 1
MALICIOUS PROSECUTION
ALONGWITH DAMAGES
90 |CORPORATE CRIME PRAKASH TALWAR 1
91 |CRIME, ABUSE AND ELDERLY MIKE BROGDEN 1
92 |LAW OF CONSULAR ACCESS JOHN QUIGLEY, 1
WILLIAM J. ACEVES
AND S. ADELE SHANK
93 [INFORMATION SECURITY AND B.M. PONNAPPA 1
TECHNOLOGY
94 |LAW OF CYBER CRIMES S.V. JOGA RAO 1
95 |CYBER LAWS YATINDER SINGH 2
96 [CYBER CRIME ATUL JAIN 1
97 |INFORMATION TECHNOLOGY LAW  [VAKUL SHARMA 1
AND PRACTICE
98 |ELECTRONIC SIGNATURES AND LORNA BRAZELL BIRD 1
IDENTITIES LAW AND REGULATION
99 |LAW RELATING TO ELECTRONIC M.A. RASHID 1

TRANSFER OF MONEY




NAME OF THE BOOK/AND GENERAL

S. AUTHOR NO.OF
NO. |BOOKS (LAW & LITERATURE) COPIES
100 |DATA SECURITY LAW AND PRACTICE [STEWART ROOM AND 1

FIELF FISHER
WATERHOUSE
101 |CYBER LAW - THE INDIAN PAVAN DUGGAL 2
PERSPECTIVE

102 |DIGEST OF CASES UNDER NDPS ACT |R.S. VERMA, COMP. 1

103 [NDPS ACT SURENDRA PRAKASH 1
TYAGI

104 |DRUGS AND CRIME PHILIP BEAN 1
105 [HANDBOOK OF DRUG LAW M.L. MEHTA 1
106 |LAW OF DRUGS S.N. KATJU 1
107 |DRUGS AND COSMETICS ACT, 1940 |VIJAY MALIK 1
108 [ELECTRICITY LAWS OF INDIA AKHILESHWAR DAYAL 1
109 |DELHI ELECTRICITY LAW S.N. GOEL 1

110

ENVIRONMENTAL LAW AND POLICY
IN INDIA

SHYAM DIVAN AND
ARMIN ROSENCRANZ

111

HANDBOOK OF ENVIRONMENTAL
LAW

P.B. SAHASRANAMAN

112

ENVIRONMENTAL LAW IN INDIA

GURDIP SINGH

113

ENVIRONMENTAL JURISPRUDENCE

ASHOK A. DESAI

114

ENVIRONMENTAL AND POLLUTION
LAWS IN INDIA

T.S. DOABIA




S. |NAME OF THE BOOK/AND GENERAL [AUTHOR NO.OF

NO. |BOOKS (LAW & LITERATURE) COPIES

115 |PREVENTION OF FOOD SETH AND CAPOOR 1
ADULTERATION

116 |HOW INDIA VOTES - ELECTIONS V.S. RAMA DEV{ AND 2
LAWS, PRACTICE AND PROCEDURE |[S.K. MENDIRATTA

117 |ELECTIONS LAW AND PRACTICE R.N. CHAWDHARY 1

118 |INDIAN LAW OF MARRIAGE AND KUMUD DESAI 1
DIVORCE

119 |FAMILY LAW PARAS DIWAN 1

120 |FAMILY AND GENDER MARGRIT PERNAU, ED. 1

121 |[LAW OF MAINTENANCE MUZUMDAR 1

122 |FAMILY LAW LECTURES POONAM PRADHAN 1

SAXENA

123 [LAWS OF INDIA ON RELIGION AND PROF. TAHIR 1
RELIGIOUS AFFAIRS MAHMOOD

124 |PERFECT MARRIAGE NOT A MIRAGE [POONAM A. BAMBA 1

125 |IMARRIAGE, SEPERATION AND ASHUTOSH 1
DIVORCE MUKHERJEE

126 |CREDIT CARDS: A LEGAL GUIDE RUPA MEHTA AND 1

ROHINTON MEHTA

127 |FOREIGN EXCHANGE REGULATION |R.B. SETHI 1
ACT

128 |CUSTOM ACT T.P. MUKHERJEE 1

129 |HINDU LAW MULLA AND S.A. DESAI 1




!

S. |[NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
NO. |BOOKS (LAW & LITERATURE) COPIES
130 |[ESSAYS IN CLASSICAL AND MODERN |J. DUNCAN 1

HINDU LAW M. DERRETT

131 |HINDU SUCCESSION ACT, 1956 S.A. KADER 1
132 |LAW OF SUCCESSION N.D. BASU 1
133 |HINDU RELIGIOUS AND CHARITABLE |V.K. VARADACHARI 1

ENDOWMENTS

134 [INDIAN SUCCESSION ACT, 1925 GANGULY 1

135 |A JUDICIAL COLLOQUIUM HIV/AIDS  |[HRLN 1
AND THE LAW

136 |[CONSTITUTIONALISM, HUMAN SHARMA & RAMACH 1
RIGHTS AND RULES OF LAW

137 |JUDICIAL REVIEW AND THE HUMAN |RICHARD GORDON 1
RIGHTS ACT

138 |HUMJINSI: A RESOURCE BOOK ON BINA FERNANDEZ 1
LESBIAN, GAY AND BISEXUAL
RIGHTS IN INDIA

139 [HUMAN RIGHTS AND COMPARATIVE |DAVID P. FORSYTHE 1
FOREIGN POLICY

140 [HUMAN LAW AND HUMAN JUSTICE  [JULIUS STONE 1

141 |HANDBOOK OF HUMAN RIGHTS AND [SAHRDC 1
CRIMINAL JUSTICE

142 |HUMAN RIGHTS IN POSTHUMAN UPENDRA BAXI 1
WORLD

143 [FUTURE OF HUMAN RIGHTS UPENDRA BAXI 1
144 THUMAN RIGHTS IN INDIA V.R. KRISHNA IYER 1




S. [NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
NO. |BOOKS (LAW & LITERATURE) COPIES
145 [HUMAN RIGHTS OF ACCUSED AND  [JAISHREE JAISWAL 1

JUVENILES
146 |CHALLENGES TO POLICE HUMAN K.M. MATHUR 1
RIGHTS AND NATIONAL SECURITY

147 |NEW UNIVERSE OF HUMAN RIGHTS |[J.S. VERMA 1
148 [WORLD OF ALL HUMAN RIGHTS SOLI J. SORABJEE 1
149 |INTELLECTUAL PROPERTY RIGHTS |DEBORAH E. 1

BOUCHOUX

150 |INTELLECTUAL PROPERTY PHILIPPE CULLET 1
PROTECTION AND SUSTAINABLE
DEVELOPMENT

151 |LAW OF TRADE MARKS AND P. NARAYANAN 1
PASSING OFF

152 [LAW OF COPYRIGHT AND V.K. AHUJA 1
NEIGHBOURING RIGHTS

153 |CASES AND MATERIAL ON TRADE K.L. AGGARWAL 1
MARK AND ALLIED LAWS

154 |PATENT LAW SANJIVA RAO 1
155 |INTELLECTUAL PROPERTY W.R. CORNISH 1
156 |THE LAW OF INTELLECTUAL S.S. SINGH 1

PROPERTY RIGHTS:
INTRODUCTORY, WTO, PATENT
LAWS, COPYRIGHT LAW,
COMMERCIAL DOMAIN
157 |STAY ORDERS & TEMPORARY K.S. CHAUDHARY 1
INJUNCTIONS
158 |LAW OF INJUNCTION SACHDEVA 1
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NAME OF THE BOOK/AND GENERAL

. |BOOKS (LAW & LITERATURE)

AUTHOR

NO.OF
COPIES

159 [INTERPRETATION OF STATUTES MAXWELL AND ST. J.
LANGAN
160 |INTERPRETATION OF STATUTES N.S. BINDRA AND 1
MARKANDEY KATJU
161 |PRINCIPLES OF STATUTORY G.P. SINGH 1
INTERPRETATION
162 |INTERNATIONAL LAW MALCOLM EVANS AND 1
PATRICK CAPPS, ED.
163 [LAW OF INTERNATIONAL D.W. BOWETT 1
INSTITUTIONS
164 |THE WTO AND INTERNATIONAL ANUPAM GOYAL 1
ENVIRONMENTAL LAW
165 |GUIDE TO THE WTO AND GATT: AUTAR KRISHEN KOUL 1
ECONOMICS, LAW AND POLITICS
166 |THE INTERNATIONAL LAW OF THE O.P. SHARMA 1
SEA
167 |BASIC DOCUMENTS IN IAN BROWNILE, ED. 1
INTERNATIONAL LAW
168 |JURISPRUDENCE SALMOND 1
169 |EFFICIENCY INSTEAD OF JUSTICE? |KLAUS MATHIS 1
170 |[NEW DIMENSIONS OF JUSTICE J.S. VERMA 1
171 |JASSAULT ON JUDICIARY JANAK RAJ JAI 1
172 INATURE OF JUDICIAL PROCESS BENJAMIN N. 1
CARDOZO
173 |LORD DENNING: THE JUDGE AND J.L. JOWELL 1

THE LAW




2
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NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
. |BOOKS (LAW & LITERATURE) COPIES
174 |NATURAL JUSTICE H.H. MARSHALL 1
175 [LAW IN THE SCIENTIFIC ERA MARKANDEY KATJU 1
176 |CRIMINAL JUSTICE AND MEDICAL S.V. JOGA RAO 1
LAW
177 |LORD DENNING: THE DUE PROCESS |LORD DENNING 1
OF LAW
178 |MEDICAL JURISPRUDENCE AND MODI 1
TOXICOLOGY
179 |SOCIAL JUSTICE-SUNSET OR DAWN [V.R. KRISHNA IYER 1
180 |HEARING THE VICTIM: ADVERSARIAL |ANTHONY BOTTOMS 1
JUSTICE, CRIME VICTIMS AND THE  |AND JULIAN V.
STATE ROBERTS, ED.
181 |LAW AND SOCIAL CHANGE W. FRIEDMANN 1
182 |ALL INDIA SERVICE MANUAL R.N. MISHRA 2
183 [LAW OF EVIDENCE C.D. FIELD 1
184 |BURDEN OF PROOF C.D. FIELD 1
185 [LAW OF EVIDENCE S.K. SARKAR 2
186 |EVIDENCE: CASES AND MATERIALS |S.V. JOGA RAO 1
187 |PRINCIPLES OF THE LAW OF AVTAR SINGH 2
EVIDENCE
188 |EVIDENCE M.C. SARKAR AND S.C. 1

SARKAR




S. |NAME OF THE BOOK/AND GENERAL [(AUTHOR NO.OF
NO. [BOOKS (LAW & LITERATURE) COPIES
189 |LAW ON ADMISSIONS AND C.D. FIELD 1

CONFESSIONS
190 |CONFESSION AND DYING DESAI 1
DECLARATION

191 |EXPERT EVIDENCE C.D. FIELD 1
192 |[LAW OF LIMITATION S.K. AWASTHI 1
193 |LAW OF LIMITATION ACT, 1963 P. BASU 2
194 [MEDIA LAW- A PRACTICAL GUIDE TO |GALLANT 1

MANAGING PUBLICATION RISK
195 |DALITS AND THE LAW GIRISH AGGARWAL 1
AND COLIN
GONSALVES
196 |[MINORITIES AND RELIGIOUS JAMES MASSEY 1
FREEDOM IN A DEMOCRACY
197 [LAW OF MOTOR ACCIDENT CLAIMS |R.G. CHATURVEDI 1
AND COMPENSATION

198 IMOTOR ACCIDENT COMPENSATION |A.S. BHATNAGAR 1

199 |LAW OF COMPENSATION FOR S.S. MINHAS 1
WRONGFUL DEATH

200 |QUANTUM AND ENHANCEMENT OF  |S.P. SINGH PARMAR 1
COMPENSATION

201 |THE MUSLIM LAW OF INDIA TAHIR MAHMOOD 1

202 |MUSLIM WOMEN (PROTECTION OF  |V.R. KRISHAN IYER 1
RIGHTS ON DIVORCE) ACT

203 |[COMMENTARIES ON MOHAMMEDAN |B.R. VERMA 1

LAW




S. [NAME OF THE BOOK/AND GENERAL [AUTHOR NO.OF
NO. |BOOKS (LAW & LITERATURE) COPIES
204 |ISLAMIC LAW TANZEME FATIMA 1
205 [LAW RELATING TO THE NEGOTIABLE [S.K. SARVARIA 1
INSTRUMENTS ACT

206 |DISHONOUR OF CHEQUE CRIMINAL |ASHWANI SARPAL 1
LAW IN ACTION

207 |DEBT RECOVERY LAWS SRIVASTAVA 1

208 |LAW OF PARTNERSHIP AVTAR SINGH 1

209 [LAW, POVERTY AND LEGAL AID: S. MURALIDHAR 1
ACCESS TO CRIMINAL JUSTICE

210 |PUBLIC INTEREST LITIGATION IN MAMTA RAO 1
INDIA: LEGAL AID AND LOK ADALATS

211 |POLICING AND THE MEDIA: FACTS, |FRANK LISHMAN AND 1
FICTION AND FACTIONS PAUL MASON

212 |PUNJAB POLICE RULES K. KOSHY 1

213 |A MANUAL OF POLICE LAW IN DELHI |MAHENDRA SINGH 1

ADIL

214 |DELHI JAIL MANUAL NEELAM RATHORE 1

215 |PROBATION OF OFFENDERS ACT, K.L. SETHI 2
1958

216 |THE ART OF A LAWYER: ART OF B. MALIK 1
CROSS EXAMINATION ADVOCACY,
COURTMANSHIP

217 |ART OF WRITING JUDGMENTS KARKARA AND RAJESH 1

GUPTA, REV.




=
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NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
. |BOOKS (LAW & LITERATURE) COPIES
218 |WHAT EVERY GOOD LAWYER IAIN CAMPBELL 1
SHOULD KNOW
219 |THE INDIAN TRUSTS ACT N. SURYANARAYANA 1
IYER
220 |TRANSFER OF PROPERTY ACT DARASHAW J. VAKIL 1
221 |LAW OF CO-OPERATIVE SOCIETIES [ASHWANI KUMAR 1
IN DELHI
222 |SOCIETIES REGISTRATION ACT LAL AND RAJESH 1
GUPTA, REV.
223 (MANUAL TO RIGHT TO INFORMATION |PRUTHI 1
ACT
224 {HANDBOOK ON RIGHT TO P.K. DAS 1
INFORMATION ACT, 2005
225 |LAW AND PRACTICE OF R.G. CHATURVEDI 2
SECURITISATION
226 {THE INDIAN STAMP ACT K. KRISHNAMURTHY 1
227 |SUPREME COURT RULES, PRACTICE [K. GURURAJA CHARI 1
AND PROCEDURE
228 |SUPREME COURT ON CRIMINAL LAW |KATHURIA 1
(1950-1996)
229 |SUPREME COURT OF INDIA SUPREME COURT OF 1
INDIA
230 |SUPREME COURT GUIDELINES AND [M.A. RASHID 1
PRECEDENTS
231 |DELHI HIGH COURT RULES: R.C. KHERA 1
PRACTICE AND PROCEDURE
232 |GUIDE TO NEW UNIT AREA SYSTEM |NABHI 1

OF HOUSE TAX IN DELHI




S. |NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
NO. |BOOKS (LAW & LITERATURE) COPIES
233 |STATE TERRORISM: TORTURE, GRACE PELLY, ED. 1
EXTRA-JUDICIAL KILLINGS AND (HRLN)
FORCED DISAPPEARANCES IN INDIA

234 |CUSTOMS AND EXCISE LAWS AND  {P.V. JOIS 1
ADMINISTRATIVE JUSTICE

235 |THE TERROR OF POTA AND OTHER |PREET VERMA, ED. 1
SECURITY LEGISLATION

236 |LAW OF TORTS R.K. BANGIA 1
237 |LAW OF TORTS SALMOND AND 1

HEUSTON

238 |[SEXUAL VIOLENCE AGAINST WOMEN [VANADAN 1
239 [JUSTICE FOR WOMEN A.S. ANAND 1
240 \HANDBOOK OF LAW, WOMEN AND  |SURINDER MEDIRATTA 2

EMPLOYMENT
241 |LAW RELATING TO DOWRY DEATH, |[PARAS DIWAN 1
BRIDE BURNING, RAPE
242 |THE LAW OF MARRIAGE AND P.C. PANT 1
DIVORCE AND OTHER MATRIMONIAL
DISPUTES
243 |COMBATTING SEXUAL HARASSMENT |[TOM DANNENBAUM 1
AT THE WORKPLACE AND KEYA JAYARAM
244 |IMMORAL TRAFFIC ACT, 1956 B.R. BEOTRA 1
245 |WRIT JURISDICTION B.L. HANSARIA 1
246 |BEFORE MEMORY FADES: AN FALI S. NARIMAN 1

AUTOBIOGRAPHY




S. |NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
NO. [BOOKS (LAW & LITERATURE) COPIES
247 |CHINAR LEAVES: A POLITICAL M.L. FOTEDAR 1

MEMOIR
248 |JUDGE'S POTPOURRI JUSTICE V.R. KRISHNA 1
I'YER
249 |{CORNELIA SORABJI: INDIA'S SUPARNA GOOPTU 1
PIONEER WOMAN LAWYER: A
BIOGRAPHY
250 |NANI PALKHIVALA: AROLE MODEL |MAJOR GENERAL 1
NILENDRA KUMAR
251 [MEMORIES OF A ROLLING STONE VINA MAZUMDAR 1
252 |BINA DAS: A MEMOIR DHIRA DHAR, 1
TRANSLATOR
253 |A LAWYER'S JOURNEY JUSTICE R.M. SAHAI 1
254 |KAIFI AND I: A MEMOIR SHAUKAT KAIFI 1
255 |JUDICIAL REFLECTIONS OF JUSTICE [RAM KISHORE 1
BHAGWATI CHOUDHARY
256 |NANI PALKHIVALA: A TRIBUTE MAJOR GENERAL 1
NILENDRA KUMAR
257 [JUSTICE KRISHNA IYER AT 90 M.P.R. NAIR, ED. 1
258 |CANDID CORNER: REFLECTIONS OF |Dr. MANMOHAN SINGH, 1
ABHISHEK SINGHVI FORWARDER
259 |LORD DENNING: A BIOGRAPHY EDMUND HEWARD 1
260 |UP TILL NOW V.R. KRISHNA IYER 1




S. |NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
NO. |BOOKS (LAW & LITERATURE) COPIES
261 [NANI PALKHIVALA: THE COURTROOM|SOLI J. SORABJEE AND 1

GENIUS ARVIND P. DATAR
262 |ROSES IN DECEMBER M.C. CHAGLA 1
263 |THE KASHMIR: THE VAJPAYEE A.S. DULAT 1
YEARS
264 |GUMNAMI BABA: A CASE HISTORY  |[ADHEER SOM 1
265 |THE LAST MUGHAL WILLIAM DALRYMPLE 1
266 |JUDICIAL PROCESS: PRECEDENT IN |A. LAKSHMINATH 1
INDIAN LAW
267 |INDIAN POLITICAL TRIALS 1775-1947 |A.G. NOORAN] 1
268 (ANCIENT INDIAN LAW M. RAMA JOIS 1
269 |POSTCOLONIAL POLITICS AND RINA VERMA WILLIAMS 1
PERSONAL LAWS
270 |ROLE AND IMAGE OF LAW IN INDIA  [VASUDHA 1
DHAGAMWAR
271 |THE SHADOW OF THE GREAT GAME: [NARENDRA SINGH 1
THE UNTOLD STORY OF INDIA'S SARILA
PARTITION
272 |ANCIENT JUDICIAL SYSTEM OF INDIA |GOKULESH SHARMA 1
273 |LAW RELATING TO DYING B.B. PANDA 1
DECLARATION
274 |PRECEDENT IN INDIAN LAW A. LAKSHMINATH 1
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S. [NAME OF THE BOOK/AND GENERAL |AUTHOR NO.OF
NO. |BOOKS (LAW & LITERATURE) COPIES
275 |SIX DECADES OF LAW, POLITICS AND|B. SEN 1
DIPLOMACY

276 \MANUSMRITI 1

277 |THE CULTURE OF JUDICIAL ED. SHIMON 1
INDEPENDENCE SHETREET

278 |TEMPLE OF JUSTICE POONAM A. BAMBA 1

279 |SHAKESPEARS AND LAW PAUL RAFFIELD AND 1

GARRY WATT

280 |THE MILITARY JUSTICE SYSTEM IN  [U.C. JHA 1
INDIA: AN ANALYSIS

281 |A HANDBOOK ON COMMISSIONS OF |H.S. SHARMA 1
INQUIRY ACT, 1952

282 |THE CITIZEN AND JUDICIAL SUBHASH C. KASHYAP 1
REFORMS

283 |LAW OF CITIZENSHIP, FOREIGNERS |V.K. DEWAN 1
AND PASSPORT

284 |LAW OF FOREIGNERS, CITIZENSHIP [GURBUX SINGH 1
AND PASSPORT

285 |THE PROVINCIAL INSOLVENCY ACT, |Dr. MATA DIN 1
1920

286 [TOWARDS LEGAL LITERACY: AN KAMALA SANKARAN 1
INTRODUCTION TO LAW IN INDIA AND UJJWAL KUMAR

SINGH, ED.

287 || HAVE TO MOVE MY CAR DAVID PANNICK 1

288 [TOMORROW'S INDIA: ANOTHER B.G. VERGHESE, ED. 1
TRYST WITH DESTINY

289 [STRATEGIC SELL-OUT: INDIA-US P.K. IYENGAR ETC 1

NUCLEAR DEAL
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290 |LAW IN EVERYDAY LIFE JOHN SEELY 1
291 |DECOLONISATION OF LEGAL AMITA DHANDA AND 1

KNOWLEDGE ARCHANA PARASHAR
292 |FOOD SECURITY AND JUDICIAL HRLN 1
ACTIVISM IN INDIA
293 |NEXT PLEASE PETER MASON 1
294 |NEITHER ROSES NOR THORNS H.R. KHANNA 1
295 |THE CHANGING LAW SIR ALFRED DENNING 1
296 |EXTRAORDINARY JUSTICE S. RANGARAJAN 1
297 |THE JOKE'S ON LAWYERS STAN ROSS 1
298 |LAWS AND DISORDERS RICHARD DE'ATH 1
299 |JUDICIARY-LEGISLATURE JAGAT PAL 1
INTERFACE
300 |REJUVENATING JUDICIAL SYSTEM |G.C. BHARUKA 1
THROUGH E-GOVERNANCE AND
ATTITUDINAL CHANGE
301 [OFF THE BENCH V.R. KRISHAN IYER 1
302 |JUST MEMOS LAUREL CURRIE 1
OATES AND ANNE
ENQUIST
303 [JUST RESEARCH LAUREL CURRIE 1
OATES AND ANNE

ENQUIST
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304 |A STREET IN SRINAGAR: MANISHA CHAUDHARY, 1

CHANDRAKANTA Tr.
305 [JOURNEYS THROUGH BABUDOM T.S.R. SUBRAMANIAN 1
AND NETALAND
306 |[SWORD AND WIG: MEMOIRS OF A ROBIN DUNN 1
LORD JUSTICE
307 |A CRITICAL INTRODUCTION TO LAW |WADE MANSELL, 1
BELINDS METEYARD
AND ALAN THOMSON
308 |WHAT NEXT IN THE LAW LORD DENNING 1
309 [BACK INSIDE THE SUBHAS BOSE ANUJ DHAR 1
MYSTERY FROM DEAD
310 |LEGAL ISSUES - AN ANTHOLOGY VED PRAKASH 1
311 |SHAH BANO JANAK RAJ JAI 1
312 [THE BAR ON TRIAL ROBERT HAZELL, ED. 1
313 |LEGALLY SPEAKING V.R. KRISHAN IYER 1
314 |THE BEST OF RUSKIN BOND 1
315 |LEGAL FICTIONS A. LAURENCE POLAK 1
316 |WE, THE PEOPLE N.A. PALKHIVALA 1
317 |LAW AND JUSTICE BRYAN HORRIGAN 1
318 [HUMILIATION: CLAIMS AND CONTEXT |GOPAL GURU, ED. 1
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319 |THE LAW IS A ASS RONALD IRVING 1
320 |LORD ATKIN GEOFFREY LEWIS 1
321 |DISABILITY AND THE LAW SHRUTI PANDEY ETC. 1

(HRLN)
322 |SRIVISHNU SAHASRANAMA SWAMY'S 1
STOTRAM
323 |LEGAL SOLUTIONS FOR MEDICAL _ [VIPUL KUMAR 1
PROFESSION
324 |LEGAL REGULATION OF HAZARDOUS [FURQUAN AHMAD 1
SUBSTANCES
325 |ONE CASE AT A TIME CASS R. SUNSTEIN 1
326 |THE WORLD'S FUNNIEST LAW JAMES ALEXANDER 1
327 |MEDIATION ADVOCACY ANDREW GOODMAN 1
328 |ALL BATTLES ARE NOT LEGAL SHILPA BHASIN MEHRA 1
329 |DEBATING DIFFERENCE: GROUP ROCHANA BAJPAI 1
RIGHTS AND LIBERAL DEMOCRACY
IN INDIA
330 [JUSTICE G.P. SINGH SELECT G.P. SINGH 1
JUDGMENTS
331 |THE MANY FACES OF INDIA: LAW  |MALCOLM MACLAREN 1

AND POLITICS OF THE
SUBCONTINENT

332

THE STATE OF THE NATION

FALI S. NARIMAN
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333 [TUTE RISHTON SE TUTE NAHI SAWARNA KANTA 1

SHARMA
334 |DON'T BREAK AFTER BREAK-UP SAWARNA KANTA 1
SHARMA
335 [THE IDEA OF JUSTICE AMARTYA SEN 1
336 |PERFECT MARRIAGE NOT A MIRAGE |POONAM A. BAMBA 1
337 |GENDER RESPONSIVE JUSTICE EVANS 1
338 [HISTORY OF LAW AND ECONOMICS |HENRY N. BUTLER 1
339 |FROM HOUSE OF LORDS TO JAMES 1
SUPREME COURT JUDGES JURISTS
AND THE PROCESS OF JUDGING
340 |[ECONOMICS OF CRIMINAL LAW LEVITT, STEVEN 1
(2008) D/MILES THOMAS J.
341 |[LANDMARKS IN THE LAW LORD DENNING 1
342 |THE DUE PROCESS OF LAW LORD DENNING 1
343 |LET JUSTICE BE DONE LORD DENNING 1
344 |THE TRIAL FRANZ KAFKA 1
345 [BLEAK HOUSE CHARLES DICKENS 1
346 [TO KILL A MOCKINGBIRD HARPER LEE 1
347 |JUSTICE-WHAT IS THE RIGHT THING |MICHAEL SANDEL 1

TO DO
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348 |JUDGE IN DEMOCRACY AHRON BARAK 1
349 |THE TRANSFORMATIVE GAUTAM BHATIA 1

CONSTITUTION
350 [THE CASE THAT SHOOK INDIA PRASHANT BHUSHAN 1

351

WINGS OF FIRE

DOCTOR A.P.J. ABDUL
KALAM

352

INDIA 2020 - VISION FOR THE NEW
MILLENNIUM

DOCTOR A.P.J. ABDUL
KALAM

353 |INDOMITABLE SPRITS DOCTOR A.P.J. ABDUL 1
KALAM
354 [TIGERS FOR DINNER RUSKIN BOND 1
355 |THE PERFECT MURDER RUSKIN BOND 1
356 |ALL ROADS LEAD TO GANGA RUSKIN BOND 1
357 |THE INDIA | LOVE RUSKIN BOND 1
358 |DUST ON THE MOUNTAIN RUSKIN BOND 1
359 [FALLING IN LOVE AGAIN RUSKIN BOND 1
360 [LONE FOX DANCING RUSKIN BOND 1
361 |LAW AND ECONOMICS SUBHASHISH 1
GANGOPADHYAY

362

GLOBALIZATION AND ITS
DISCONTENTS

JOSEPH STIGLITZ
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363 |CAMBRIDGE ECONOMIC HISTORY OF 1

INDIA, VOL-1 AND VOL-2
364 |BIRTH OF THE MODERN WORLD 17804C.A. BAYLY 1
1914
365 |REMAKING THE MODERN WORLD C.A. BAYLY 1
1900-2015
366 |THE AGE OF EXTREMES: A HISTORY |ERIC HOBSBAWM 1
OF THE WORLD 1914-1991
367 |SOMETHING NEW UNDER THE SUN: [J.R. MCNEILL 1
AN ENVIRONMENTAL HISTORY OF
THE TWENTIETH CENTURY WORLD
368 |THIS CHANGES EVERYTHING: NAOMI KLEIN 1
CAPITALISM VERSUS THE CLIMATE
369 |1857-THE UPRISING GAUTAM GUPTA 1
370 |TRIAL OF TILAK (DEL) PUBLICATION DIVISION 1
371 |THE LIFE OF KRISHNA IN INDIAN ART |P. BANERJEE 1
372 |WHY PEOPLE PROTEST (DEL) Dr. SAURABH SHARMA 1
373 [INDIAN SHIPPING - A HISTORICAL BALDEO SAHNI 1
SURVEY
374 |INDIAN TRIBES THROUGH THE AGES [R.C. VERMA 1
375 |DELHI JO EK SAHAR HAI MAHESHWAR DAYAL 1
376 |LOHIYA: EK JEEVANI OM PARKASH 1
DEEPAK/ARVIND

MOHAN
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377 MERA DESH NIKALA DALAI LAMBA 1
378 |[NETAJI SAMPURN VADYAM (KHAND 1-SHISHIR KUMAR BOSE 1
12) AND SUGTA BOSE

379 |GURU NANAK SE GURU GRANTH Dr. MAHIP SINGH 1
SAHIB TAK

380 |CRIME & CORRUPTION SIYARAM YADAV 1

381 [LAND OF SEVEN RIVERS SAHIL TOMAR 1

382 |SOCIAL TRANSFORMATION AND A.C. BHADANA 1
GLOBALIZATION

383 |[ENERGY RESOURCE AND RAHUL SINGH 1
CONSERVATION

384 |TRIBAL REVOLTS IN INDIA DHARMENDRA PATHAK 1

385 |HARRY POTTERS ALL SERIES J.K. ROWLING 1

386 |THE WORLD GREATEST CROOKS NIGEL BUNDELL 1
AND CONMEN

387 |THE WORLD'S GREATEST POLITICAL [NIGEL CAWTHORNE 1
SCANDALS

388 |THE WORLD'S GREATEST UNSOLVED|ROGER BOR, NIGEL 1
CRIMES BLUNDELL

389 |THE POWER OF A POSITIVE MOM KAROL LADD 1

390 |THE FIRST WORLD WAR WILSON PRIOR 1

391

THE LITTLE BIG BOOK OF LAUGHTER

FRIED
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392 |THE SIKHS KHUSHWANT SINGH 1

393 |MY LIFE LAW AND OTHER THINGS MOTI LAL C. 1
SEETALVAD

394 |THE SEERVAI LEGACY H.M. SEERVAI 1

395 |V.R. KRISHNA K. IYER: A LIVING P. KRISHNA SWAMY 1

LEGEND

396 |LORD HALSBURY A BIOGRAPHY JOHN HOSTETTLER 1

397 |KALPANA CHAWLA A LIFE ANIL PADMAN ABHAN 1

398 |ARMIES OF HANUMAN ASHOK KUMAR 1
BANKER

399 |DISPETCHES FROM KARGIL SRINJOY CHOWDHARY 1




